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(v) ConsumptiOn of liquor in 
public places and in Stationary 
motor vehicles in public 
places have been banned, 

(vi) No. L-2 licences are being 
issued. 

(c) No. 

Posting 01 Teachers In Rural Areas 01 
Deihl 

1"'. Shri Shiv Charan Gupta: Will 
the Minister df Educatlou be pleased 
to .tate: 

(a) whether it is a fact that the 
teaohers in Delhi are reluctant to get 
posted in rural areas; and 

(b) if so, the action being taken by 
Government for providing housing 
facilities in the school premises in 
the rural areas and for granting 
special allowances? 

The MInIster 01 Education (Shrl 
M, C. Ch&«la): (a) Yes, Sir. 

(b) Residential quarters have been 
provided in some of the village schools 
under the Delhi Administration. A 
scheme ~or providing housing facili-
ties for rural teachers is also under 
the consideration of the Municipal 
Corporation, Delhi. 

No special allowance is admissible 
to teachers posted in rural schools. 

MIedlcal Aid to Shri Savarkar 

144'. Shrl Hari Vlshllu Kamath: 
Shrl Bukam Chand 

Kachhavaiya: 
Shri Bade: 

Win the Minister of BOrne Aftalrs 
be pleased to state: 

(a) whether Government are aware 
that Shri V. D. Savarkar, one-time 
revolutionary leader in India's free-
dom struggle, is seriously ill; 

(b) if so, whether Government 
have olfered to provide competent 
medical aid for his treatment; and 

(C) if not, the reasons therefor? 

The Deputy Minister in the Minu.-
try 01 Borne Aftairs (Shrl Vldya 
Charan Shukla): (a) and (b). Gov-
ernment had learnt about the lste 
Shri Savarkar's condition and had 
sanctioned a further swn of Rs. 1,000/_ 
to him for medical expenses from the 
Home Minister's Grant. 

(c) Does not arise. 

Section of Home MInIstry dealing 
with Scheduled Castes aDd Scheduled 

Tribes 

1448. Shri Gulshan: Will the Minis-
ter of Home AlI'alrs be pleased to 
state: 

(a) whether there is a sep"'rate sec-
tion in the Ministry of Home Mairs 
to deal with the subject of Scheduled 
Castes and Scheduled Tribes; and 

(b) if so, its functions and achieve-
ments so far'? 

The Deputy Minister In the Mlnlst., 
of Home Aft'al,. (Shrl P. S. Na.kar): 
(a) Yes. A Section in Home Ministry 
deals with the work relating to repre-
senmtion of Scheduled Castes and 
Scheduled Trib~< in Governmenl 
services. 

(b) The Section deals with policy 
regarding representation of Sc!leduled 
Castes and Scheduled Tribes in Cen-
tral Government Services and the 
implementation of policy decisions. 
The number of Scheduled Castes and 
Scheduled Tribes in Government 
Services has been increasing prog-
ressively as shown in the statement 
laid on the Table of the House. [Placed 
in Library. See No. LT-5663/66J. 
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